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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH
(Office of the Registrar Judicial at Jammu) ‘

Fhddedd

Subject: Constitution of appropriate Single Bench(es) for hearing of Election
Petitions. and matters related to Contracts (Tender matters) pending
disposal before the Jammu Wing of High Court. '

ORDER

No: 16+ /RIMBCWJI/2025 Dated:63.06.2025

With a view to ensure speedy disposal of matters pertaining to Election
Petitions and matters related to Contracts (Tender Matters) pending disposal
before the Jammu Wing of High Court, Hon’ble the Chief Justice of the High
Court of Jammu and Kashmir and Ladakh has been pleased to assign the following

‘matters pertaining to Election Petitions and matters related to Contracts (Tender

matters) to various Hon’ble Benches as per details tabulated herein below:

S.No. | Name of the Hon’ble Judge | Cases assigned
1. Hon’ble the Chief Justice As per Annexure-“A”
, appended herewith.
2. ‘Hon’ble M. Justice Mohd Akram Chowdhary As per Annexure-“B”
appended herewith.
3. Hon’ble Mr. Justice Rahul Bharti As per Annexure-“C”
‘ appended herewith.
4. IHon’ble Ms. Justice Moksha Khajuria Kazmi As per Annexure-“D”
appended herewith.
5. Hon’ble Mr. Justice Rajesh Sekhri As per Annexure-“E”
appended herewith.
6. Hon’ble Mr. Justice Mohd Yousuf Wani As per Annexure-“F?”
appended herewith.

The dates fixed in the assigned matters, if any, shall be preponed and heard by the
FHon’ble the Chief Justice on 05.06.2025 and the remaining Hon’ble Benches on
06.06.2025. :
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No:- , RJ/HCWJ/ZOZS ' Dated 0?) 06.2025
Copy ofithe above on"d'ef is forwarded to the:

1. Worthy Registrar General, High Court of J&K and Ladakh at Srinagar, for kind
information.

2. Principal Secr etary to Hon’ble the Chief Justice, High Court of J&K and
Ladakh for kind- 1nfo1matlon to His Lordship.

3. Secretary to Hon’ble 1he Chief Justice High Court-of J &K and Ladalkh, for kind
information.

4. Secretary to Hon’ble th*/l\/hs Justice

.. for kind 1nfo11nauon of their Lordships.

In—charge NIC, High Comt of J&K and Ladakh for information and uploading -
the same on the ofﬁc1él website of the High Courl
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-“A”

Matters pertaining to Election Petitions to be heard by Hon’ble the

Chief Justice

S.NO. | TYPE | NO YEAR PETITIONER RESPONDENT

Ep i 2009 KHALID NAJIB | STATE TH. ELECTION
1. SUHARWARDY OFFICER AND ORS.

Ep 2 2009 ZAFFAR ELECTION COMMISSION
2. ULLAH OF INDIA AND ORS.

Ep 4 2009 PAWAN BALWANT SINGH
3. KUMAR GUPTA | MANKOTIA AND ORS.

Ep p 2009 KAMAL CHIEF ELECTORAL
4. VERMA OFFICER AND ORS.

| Ep 9 2009 BALWANT RETURNING OFFICER
5. i SINGH AND ORS.
\ .

“and. adakh, Jammu@j;ﬂ/




HIGH COURT OF JAMMU AND KASHMIR AND LADAKIH
(Office of the Registrar Judicial at Jammu)
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Annexure-“B”

Matters pertaining to Contracts (Te‘ndér Matters) assigned to
Hon’ble Mr. Justice Mohd Akram Chowdhary

S.NO. TYPE NO | YEAR PETITIONER RESPONDENT

ARYABHATT SEVA
SANSTHAN TH ITS .
1. owp | 1742 | 2013 CHAIRMAN STATEIEI'ES'D'D'AND
MUKESH KUMAR '
JHA
| WINNER STATE TH.MEDICAL
2. OWP | 15171 2014 | o1 A RMACEUTICALS | EDUCATION AND ORS.
BHAGAT RAJ AND | STATE THLP.W.D.AND
b
3, owP | 1629 | 2014 D e
| , UOLTH.MINISTRY OF | |
4. owp | 1942 | 2015 |SRM %%I\TITI%CFORS URBAN DEPTT.AND | .

ORS.

egistrar Judicial
High Court of J&K

and Ladakh, JammW :




HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)

Annexure-“C”

Matters pertaining to Contracts (Tender Matters) assigned to
Hon’ble Mr. Justice Rahul Bharti

sNO. |TyPE NO | YEAR |PETITIONER | RESPONDENT
. _ DEEPAK
crowr | 76 | 2016 S"f\];j]‘;\ gg‘ISGH MOUAN,C.E.O.CANTON
. RS. MENT BOARD
— U.O.LTIHLMIN.OF
OowP | 303 | 2017 TSERING SUR.TRANSPORT AND
, ANGCLIOK ‘
2. ORS.
MOID.RAFIQ STATE TH.FOREST
; OWP | 515 2017 RATHER DEPTT.AND ORS.
. STATE
- | CONCEPT
TH.SECY HEALTH AND
D ] A 3
owp |1721| 2017 PIIA/IX{IIJ\/é/}J('ZrLDUTIC o
4, | : DEPTT. AND ORS.




HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-*“D?”

Matters pertaining to Contracts (Tender Matters) assigned to
Hon’ble Ms. Justice Moksha Khajuria Kazmi

SNO.| TYPE |NO |YEAR |PETITIONER | RESPONDENT
STATE TH.SECY.FOREST
> A T
1 oWl 17 | 2018 | SANSAR SINGIL EPTT. AND ORS
. SHEIKH STATE TH.SECY.PUBLIC
owP | 59 | 2018 | NMANZOOR WORKS (P.W.D.) DEPTT.
). ALMED AND ORS.
M/S THARU AND | U.O.LTH.MINISTRY OF
2 OWP | 1311 | 2018 SONS RAILWAYS AND ORS.

{Cowrt of J&K _
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BIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-*“E”

Matters pertaining to Contracts (Tender Matters) assigned to
Hon’ble Mr. Justice Rajesh Selkhri

| $.NO. | TYPE | NO | YEAR | PETITIONER RESPONDENT
M/S MAJOR U
owr | 2671 | 2018 ELECTRONICS TH. | STATE XIEIII')%%SDLP“‘
1. MAJOR SINGII :
SAGAR ORGANISATION STATE
owP | 158 | 2019 FOR ART,CULTURE TH.COMMISSIOMER
2. AND ARCHEALOGY /SECRETARY
- U.0.LSECY.MINISTRY
owp | 308 | 2019 KARAN KUMAR OF RAILWAYS AND
3. ORS.
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-“F”

Matters pertaining to Contracts (Tender Matters) assigned to
Hon’ble Mr. Justice Mohd Yousuf Wani

S.NO. | TYPE | NO | YEAR | PETITIONER | RESPONDENT
' 3 V SHOPPE |
OWP | 413 | 2019 TH.ANOOP STAT%g'TS,?g\% &%LFARE
1. RAINA : :
| . i STATE OF JAMMU AND |
wpC) | 3314 2019 | A%R%é’Yi\mLGII KASHMIR TH. SECRETARY |
2. ' REVENUE DEPTT. AND ORS. |
STATE OF JAMMU AND ';
, _ KASHMIR
WP(C) (3933 | 2019 Sﬁg irggn TH.COMMISSIONER
\ : SECRETARY TO.GOVT.
3. P.W.D. DEPTT. AND OTHERS.
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